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rrang m nt 

(d) the growth r t chi v d a 
a r suI f thi gr m nt in the 
,xport of t xti] to that COW1 try? 

TaB MINISTER OF TATE 
I THE MINISTRY 0 OM· 
MERCE (SHRIMATI RAM DUL-
ARI INHA): (a) Y s, if. 

(b) A new Textile Agr m n 
under th aegis f the Multifibre 

rrangem nt was conclud d nd 
has b n ra tified by the two overn-
ments. Th Agr ement, which 
b came effective from 1-1-1983, is 
valid for a p riod of four y ars with 
an option to extend the Agr ement 
by another year up to ~1-12-1987 
by mu tua I conse t. 

(c) and (d). Th ali ntfeatur s f 
the new Agr m n t ar a fol. 
lowers :-

(i) In Group I (fabrics and 
made-ups) ther is no Group 
limit, and only on item i und r 
"pecific restrain t. I the pr vious 
A reem nt, th r was a limit on 
Group I. 

(ii) In Group II (apparels), 
th G oup limi t h~s b n raised 
to 100 million square yards equi-
valent (SYE) for 1983, as gainst 
the limit of 46.4 million SYE 
under th previous Agr em 11t for 
1982• 

(iii) Ther is no Aggr gate 
Group limit in the new Agr ment, 
which was there in the pr vious 
Agreem nt. 

(iv) Hand~oom fa brics, made-
up i ttms of handJoo fa bri cs and 
~'Ip'dia I terns" are exempt froin 

uan ti ta tive restrain t. 

(v) Gro~h rate for import f 
made-up item under restraint is 7% • 
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F r pp~.r 1 . t ms u d r r str in t, 
growth rates rang from 3<X to 
70/0 p r annum. 

(vi) Ad qua te flexi hili ties ha ve 
be n pr ovided for. 

(vii) P ocedur s for administra .. 
tion of th bilateral Agr men 
have been improved. 

I i overall terms the 1: w Agr~e .. 
m . t is an improv ment over he 
pr vious on . 

Deposits of Scheduled 
COD1D1ercial Banks 

2207. SHRI .L. BHATIA 
Will the Minist r of FINANCE 
be pleas d to ta te : 

(a) the aggregate deposits of 
Sch duled Comm rcial Banks as 
on 1 January, 1983; and 

(b) the tot I deposits wi h the e 
ban kat th time of nationalisa tiol1 ? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF FINANCE 
(SHRIJANARDHAN POOJARY): 

(a) and (b). Dep sits of all che-
duled Commer ial Banks st od at 
Rs. 50,671 cror sas on the last Friday 
of . December, 1982 (31-12-1982) 
as compared to Rs. 4669 crores as 
at the time of nationalisation of 14 
major conunercial banks as or: July 
19, 1969. 

Quota of Sugar f:xport 

2208. SHRI NAVIN RAVA I : 
Will the 'Minister of COMMERCE 
b pleased to state : 

(a) the qu ta of sugar e port 
fixed for the curren t year u der h 
International Sugar Agreemen t ; 

(b) whether it is fact that India 
maY' ~ot be able to fully utilise the 

- export quota; 




